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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-1

(Brief summary of proceedings)
Friday, 28 February 2025 / 09 Phalgun 1946 (Saka)

Shri Vijender Gupta, Hon’ble Speaker in Chair.
The Chair expressed greetings on ‘National Science Day’
The Chair greeted Shri Manjinder Singh Sirsa, Hon’ble Minister on his birthday
Special Mention (Rule-280) :

The following Members raised matters under Rule-280 with the permission of the
Chair:

1. Shri Kartar Singh Tanwar 9. Shri Jitender Mahajan

2. Shri Kulwant Rana 10. Shri Gajender Drall

3. Smt. Shikha Roy 11. Shri Manoj Kumar Shokeen
4. Shri Mohan Singh Bisht 12. Shri Surya Prakash Khatri
5. Shri Raj Kumar Bhatia 13. Shri Ajay Mahawar
6.  Shri Tilak Ram Gupta 14. Shri Sanjay Goel

7. Shri Ravinder Singh Negi 15. Shri Om Prakash Sharma

8.  Shri Satish Upadhyay

The Chair informed that some parts of CAG Report had been leaked and
published in Media even before it is laid in the House. Some Members
demanded action in this matter. The Chair expressed his concern in this regard
and stated that it was a serious issue and contempt of the House. He directed
the Media to refrain from publishing any document before laying in the House.

Paper laid on the Table:
Smt. Rekha Gupta, Hon’ble Chief Minister/Minister of Finance laid the
copies of the Report of the Comptroller and Auditor General of India on
Performance Audit Report on ‘Public Health Infrastructure & Management of
Health Services’ relating to Government of NCT of Delhi (Report No. 3 of
2024) on the Table of the House.
The Following Members also expressed their views :

1. Shri Harish Khurana

2. Shri Ajay Mahawar

3. Shri Raj Kumar Bhatia

4. Shri Om Prakash Sharma
03.41 PM : The Chair announced that the discussion on the CAG Report will
be continued on Monday, 03" March, 2025.

The Chair informed that Smt. Atishi, Leader of Opposition had written a letter
to him regarding suspension of Opposition Members and not allowing them in
the precincts of the Assembly. The Chair reiterated the Rule-277(3)(d) of
‘Rules of Procedure and Conduct of Business in the Legislative Assembly of
National Capital Territory of Delhi” and stated that action will be taken against
the Members who violate the Rule.

The Chair adjourned the House for 30 Minutes for Tea-Break.

House reassembled.
Hon’ble Speaker-in-Chair.



9. 0420PM  Motion of Thanks on Hon’ble Lieutenant Governor’s Address :
Discussion on following Motion of Thanks moved by Shri Manjinder Singh
Sirsa, Hon’ble Minister on 25" February, 2025 continued.
“That this House expresses its gratitude to Hon’ble Lieutenant Governor for
his address delivered to the Assembly on 25" February, 2025”.
The following Members participated in the discussion :
1. Shri Pravesh Sahib Singh, Hon’ble Minister
Shri Anil Kumar Sharma
Shri Pawan Sharma
Shri Kuldeep Solanki
Shri Mohan Singh Bisht, Hon’ble Deputy Speaker
Dr. Anil Goyal
Shri Umang Bajaj
Shri Ravi Kant
. Shri Gajender Singh Yadav
10. Shri Sandeep Sehrawat
11. Shri Raj Karan Khatri
12. Shri Kailash Gangwal
13. Shri Ravinder Singh Negi
14. Shri Sanjay Goyal
15. Shri Gajender Drall
16. Shri Ashish Sood, Hon’ble Minister
Smt. Rekha Gupta, Hon’ble Chief Minister replied to the debate.
The Chair hoped that the discussion on Motion of Thanks would prove fruitful
and the Government will fulfill all its resolutions for the welfare of the People.
The Motion of Thanks was put to vote and adopted by voice-vote.
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10. 06.49 PM The Chair adjourned the House upto 11.00 AM on Monday, 03" March, 2025.

Delhi Ranjeet Singh
28" February, 2025 Secretary
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